
LOK SABRA DEBATES 

LOK SABHA 

Tuesdall, September 21, 1965/Bhadr4 
30, 1887 (Saka) 

The Lok Sabha met at Ten 01 the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

IIlI9l7 ot &ice and Wheat 

+ 

f Sbrl Subodb B ...... : Dr. P. N. Khan: 
"'11. Sbrl S. C. Samuta: 

Sbrl M. L. Dwlvedl: 

l Shrl IDdrajlt Gllpta: Shrlmati Rell. Cbakravartt,.: 

Will the Minister of Food ud AcrI· 
Clliture be pleased to .tate: 

(a) whether there is already a abort 
supply of rice and wheat in the Eastern 
States of India; 

(b) whether this has pushed up the 
prices 0"( foodgrains in the recent 
month. in these areas; 

(c) whether State Government. are 
also facing the difficulty to check the 
rising tendencies; and 

(d) if so, whether the requelt of 
the States for larger supply ot wheat 
and rice will be acceded to with a view 
to chpckinR the risinr prices ot tood-
vai .... , 

Tbe Depat,. MInister III the MIDI&-
try of F_ alld Avlc1lltare (Sbrt 
D. R. Chavaa): (a) and (d). All the 
Eastern States are mainly rice pro .. 
ducing and rice consuming states. 
This is the fag end of the rice crop 
aeeaon and the supply pooition in the 
opeD market is not very asti.factory 
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in the dellclt States like Bihar and 
West Bengal. 

As regards wheat, Bihar Is the only 
State producing any signiJIcant quan-
tity of wheat. All the States are 8Up-
plied with imported wheat including 
Bihar. 'I1ie supply of imported wheat 
as also of rice from Central reserve 
to all the Eastern State. ia being 
maintained at a level compatible with 
the overall availability and the 
requirements of all the States in the 
country. 

(b) and (c). Prices of rice In all 
the Ea,tern States, except Bihar, are 
statutorily controlled and nO open 
market quotations are avnilab14!. In 
Bihar, the prices of rice have gone 
up recently with the approarh of the 
lean sea.on. Open market prices of 
whpat in Bihar have al.o gone up In 
sympathy. However, there is large 
seale distribution of imported wheat 
at reasonable prices through fair 
price shops. The fair i~  shnps in 
almost all the Eastern States have 
been increased cmllrider&bly to avoid 
hard'hip to the poorer sections of the 
population. 

Shrl Sllbodb Banwda: 
Minister has conceded short sup-
ply of d~ ain~ to the eastern States, 
r would like to know whether the 
policy of fixing pric("<: of foodJiO"alns 
in the country is aho ~ n i l  tor 
n011-nv,iiability of food grains in the 
easte-rn States and whl"ther thl.J 
policy has h.lped in creating a black· 
a~  

I'Jhrl D. R. Chana: As I hav. ell-
!>lamed in the reply. practically rtC<' 
prices In all the eastern Stat"" haw 
been controlled. I ha"" stated that 
open market quotatlona are aot avaU· 
able. 
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Shri Sabodh llaDSda: Is it a fact 
that the modified rationing system, 
particularly in West Bengal, did not 
work satisfactorily, due to which the 
prices of toodgraIns have shot up? 

Shrl D. B. Chavaa: No, the modi-
fied rationing and also statutory 
rationing in the Industrial area of 
Calcutta city are working very satis-
tactorily. 

Shri S. C. Samania: Has the Chief 
Minister at West Ben,al informed the 
Union Govemment that unless 30,000 
tonnes are supplied by the 30th Sep-
tember, they will not be able to carry 
on the rationing that is In operation 
there? 

The Minister of Food aad Am.al-
ture (Shrl C. Sabramulam): That i. 
not correct. As a matter of fact, in 
order to meet this emergency, and to 
carry stocks as long as po.,ible, we 
have appealed to all State Govern-
ments to cut down the rations tram 
12 ounces to 1 0 n ~  It is in pur-
suance of thAt that this action is ·being 
taken in West Bengal, not because 
we have not supplied stocks. 
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Shrl C. Sabramaalam: Not only In 
West Bengal but in all States, this 
action will have to be taken to cut 
down the ration because import is 
still uncertain and the kharlfl' crop 
is not as promising as it would have 
been with a normal monsocn. There-
fore, this action is being taken not 
merely in West Bengal, but through-
out the country, 

Shri Kapur Singh: As I have under-
.tood from what the hr,n, MinIster 

has stated, the questioa which hu 
been reaily put has not been ans-
wered. The question that has been 
put is whether there are short SUI>-
plies and whether the prices have 
shot up, and the reply given is that 
the lupplies are being made in Qccor-
dance with availability and that the 
prices are reasonably controlled. 
These are not replies to the questiolUl 
that have been really put. I want to 
know whether all the demand of the 
people to eat is being met, and 
secondly whether the prices have 
gone up Buddenly after this =er-
geney? 

Shrl C, Sabramanlam: The demand. 
at the people are being met to the eX-
tent possible. We cannot produce 
grains overnight. So, whatever we 
have with the Central Government 
We are distributing to the variOUS 
States. I may also say that because 
of the emergency particularly re-
cently, the people have responded, 
the traders have responded every-
where, and the price is on the down-
ward trend rather than on the up-
ward trend. 

Shri Kapur SinIb: They do not give 
a strailht answer to any question. 

Shri S. M. Banl'rjee: The hon. Min-
ister stated that because of the emer-
gency and uncertainty in the matter 
of imports of rice, a 2 oz. cut has 
been suggested in the quota of rice in 
Wesi Bengal and other la ~  in the 
eastern sector. I would like to know 
whether this cut is actually dJe to 
non-availability of more imported 
rice or lack of supply or Inadequate 
supply from the Centre which the 
Chief Minister has pointed out. 

Shri C, Subramaalam: We have 
agreed to supply 3 lakh tons to West 
Bengal during this year, That 3 
lakhs would be supplied, but we 
have suggested to the States thnt 
there are likely to be diJllcultics later 
on. particularly if the emergency 
continues, and therefore we sbould 
stretch as far as possible with the 
available stocka, That is why the 
ration is being cul 
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Shri Bhapat Jha A .... : Is it not a 
tact that with the passing ot eVeJ7 
day it is not only the common people 
CII' the Kember. at Parliament but 
even experts like Dr. Raj Krishen, a 
former member of the Agricultural 
Price. Commission, are Of ttle opi-
nion that One of the effective way. 
to check the imbalance In the high 
price. of foodgrains in the country 
is to remove the food zones. If so, 
may I know what stands in the way 
of Government removing them and 
not sticking to them? 

8brl C. 8ubramanlam: As against 
Mr. Raj Krishen's opinion, there are 
other weighty opinions Of other eco-
nomists that in the present .  . •• 

8hrl Ra.nga: What about the poor 
peasants? They do not count, is it? 

8brl C. 8ubramanlam: Kindly wait, 
I am answering. In the present con-
text of shortages, it wil! be danger-
ous to open the zones. What is the 
Implication of opening the zones? 
Particularly those who plead for 
opening the ZOnes want free trade to 
function, movement on the basis of 
traders moving from one State to an-
other. We have had experience, 
particularly when there are shorlages, 
how the trade behaves. That Is why 
it has become necessary particularly 
to make Inter-State movement. on a 
State-to-State basiS. We are asse"-
Ing the surpluses available In each 
State and procuring them and making 
them aVailable to the de/lcit States. 

8hr1 B. K. Das: I understand that 
ration in Calcutta and the industrial 
area haa been cut down. May I know 
Whether it has allo been cut in the 
M. R. shops? 

Shri C. 8abramaaJam: Yes, In the 
M. R. shops aoo. 

SJui Baap: In view of the faet 
that all the big clties are going to be 
placed On rations, in every place 
fair price ahop. are being provided 
and all the induatrlal centre. are alSO 
being assured of their rationa, what 
dangerous or riaks are there to be 
nm by the Government or by the 

people if these zones are removed, 
what particular or .peeial purpose II 
the Government serving, espeCIally 
when State Governments like Malla-
rashtra want these instruction. to 
go? They are not irresponsible 
people. 

Shrl C. SabramanJam: There are 
equally responsible people pleading 
for the retentiOn of the zones. The 
point for consideraUon Is thi.. It we 
have to meet the ration requirements 
of all cities with one lakh and above 
of population, this will bave to be 
procured within the country, and 
procurement cannot lake place If 
there is free movement without con-
trol, with trader. taking them a"'8Y 
from one place to another without 
control. That is why It hal beconle 
necessary to have the Stote zonal 
restrictions aloo for the purpose of 
procurement. 

1ft ~ I '!mf ~ 'Pft lIi1 "fT'r 
i ~ l T~i ~~i , 

"'li' llT'f ~ ~ ~ 'f'ft ~ ~ ~ 
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~ ~ ,~~ ~ 

~ it; m if lIi1f ~  ornm 
'Ii": ~ ~ I III"Tt: 'Ii": ~ t !I't om? 
Sbrl C. BabramaDJam: We are 
aware of the situation. As a matter 
of fact we are trying to get even 
mechanical harve.ten and thraahers 
10 that It can be quickly harvested 
and the Government would be pre-
pared to purchase the availa bIe 
quantity, which Is offered to Gov-
ernmenL 

Shri P. Venbtuabbatah: Before 
supplying food grain. to eastern Stales 
may I know whether the Government 
has got any statistics before It ~  th" 
Internal procurement In th_ Sta"'. 
and how far they were able to reach 
the targets 10 that they need not 
alwaY8 depend upon the Centre! 

III&rt C. S.""-aIam: I bave the 
!curaa with regard to tar .... at ~ 
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curemect. Except two Slatea ot 
Orissa and Andhra Pradesh, all the 
other States bave almost reached the 
tarlota. 

Shrf P. B. (lball:ravertl: In consI-
deration of the Important roJe that 
is likely to .be pJayed by the States ot 
Bihar and We.t Bengal In this period 
of emergency, has the Government 
taken into account the ser!Ousness of 
the situation II foodgrains are not 
made available to Bihar which has 
got most of the industrial plant5? 

Shrt C. kbramanlam: We have 
taken that into account and we shall 
ensure that there is no breakdown. 

8Iu1 It. N. Tlwary: The han. Min-
ister stated that the market prices 
have faUen. May I know whether 
any study has been made ot the rea-
sons for that? Is it due to more 
arrivnl in the market or other rea-
sons? 

Shrl C. Subramanlam: It IS due to 
mOre arrivals in the market. But be-
cause of the SituatiOn those who have 
been holding on to the stocks have 
patriotically come forward to unload 
them in the market. 

1ft 'I'"'" : f'lf",[ f'l"ll T ~i " f'l'm;ff 
U i ~ ~ , 'ff1fi1 it "lOOT>: ~ ,~ it 
~~  ~ it I >;f<:l T ~i ;ir ~ 'ff'<"f 

..;frI: iii. 'f.T "1'-"""1' ~ I ~ "IR'lT ~,~ T ~ 

fir. ~ ''1vr 'r ;if "10,1'>: "fllT l ~ ~ 
ifl<T 'J'l'f 'T"'l' <ir ID'1' ~ ,-~  ~ 'IT T ~ 

,!;nq.;r 'f.".n '(v, ~ ? 

Shrl C. SubraDllUliam: We have 
fixed the prit-ps and therE' is no ques-
tion or profiteering. Of ~ they 
have to be paid the storage and trans-
port charges and various other jnci-
dentals. 

1ft 1I'Ih ~ ~ : m"if ~~ 
:!JW '1'fnm:l it ~ 'f,:O if "f'!' >i ~ 
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8hrl C. 8ubramlmlam: My answer 
was that, on the other hand, the 
price line has been held to a certain 
extent and that people and traders 
have co-operated. 

B1ectloas III KeraJa 

+ r Shri S. M. BuerJee: 
I 8hrj Mobammed Koya: 
J 8hrl Warlor: 

lShrl Vasndevau Nair: Shri Prabhat Ear: 
Dr. L. M. Sinchri: 

·'SL 

Will the Minister of Law be l a~  

ed to state: 

(a) whether a final declsl"n has 
been tal:cn to hold elections in 
Keraln; and 

(b) if not, the reasons therefor? 

The Deputy Minister In the Mini ... 
try of Law (Shri Japnatha Rao): 
(8) Bnd (b). No, Sir. Necessaryat:tion 
will be taken at the appropriate 
time. 

Shrl Kapur Singh: Part (b) ot the 
question has not been answered; the 
reasons have not been given. 

Mr. Speaker: PDrt (b) saY3 'j! not, 
the reasons therefor'; the answer 
feads 'Nt!(">55ary action will be taken 
at the appropriate time'. 

Shrl Jaranatba Rao: The Pr0t\ama-
hon was approved l.>y both Bouses of 
Parliament. The RaJya Sabba 
approvod it On the 11th ot May. 1965 
under article 356 (4). Six months' 
period will C'xpire only on 11th Nov-
ember, 1965. It is too early to decide 
about future elections now. 

Shri S. M. Banerjee: He sald that 
e1ections become due in November 
1965. I would like to know whether 
elections are going to take place 
after the lapsr or six months' period 
Of it wil1 be delayed further for 
poEtical considerations? 




